IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD,
0.A.N0.162 of 19944 :

Betueen Dated: 11.2.19944

& KeSrinivasudd

24 G.Koteshuar.,:
J4 KoVoNaidus
4, #,Vankateshwar Raao,
54 SePradeap kumard .
64 R.Vijaya Raju oaiel Applicants
And
14 Union of India represented by Secretary, Ministry of Personnel,
and Tgaining, New Dselhis

2% Union Public Ssrvice Commission represented by its Secretary,
Dholpur House, Nsw Delhi.. : '

3. Union of India represented by Secretary, Ministry of Welfare,

) w'e'e! Respondents
Counsel for the Applicants $ Sri. JeSudhesr
Counsel for the Respondents : Sris K.Bhaskara Rao, Audl.: CGSCe

CORAM:
Hon'ble Mr, Justice V.Nesladri Rac, Vice Chairman
Hon'bkte fre. R.Rangarajan, Administrative Member

The Hon'ble Tribunal made tne following order:-

. st . mh 2 L 2 an} i durm dutmam  smam | 2 i

qlaimed in E:R.ESiiﬁz;f‘@;nF;el tnat in this 0A also the same interim
relisf wnich was given as per the ordsr datsd: 84241994 in QJA.131/¢
has teo pa giuani . '

Notice befors admission,’ Until furtner orders, the res-
pondents are restrained from rejecting the applicatiens of these
applicants if received in kbmem time, enly on the ground that they
have crosssd 28 years er that they appeared for some ygars in these

examinations, if they had not crossed 33 years as on the cut off
date notified for Civil Services Examination, 1994. Post on 8.4,1594

for replies in the meanwhils.

Deputy Registrar(Judl.i)

‘Cgpy to:=-

1+ Secretary, Ministry of Persennel and Training, Union of India,

. New Delhid

24 3Jecretary, Union Public Service Commission, Dholpur House, New Des
ds Secretary, Ministry of Welfars, Unien of India, New Delhi.

4+ One copy to Sri. J.Sudheer, advocate, CAl, Hyd,! )

3. One copy to Sri.' K,Bhaskar Rao, Addl. CGSC, CAT, Hyd.

6+ 0Ones spars copy.,’
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